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The 19" July 2018

S.0. 209, dated 26™ July 2018— In persunace of Rule 09 of the Boiler Attendants Rules
2011, The Governor of Bihar is pleased to reconstitute the Board of Examiners, Conisting of
following persons:-

1.  Chief Boiler Inspector, Bihar, Patna - Chairman
2. One Boiler Inspector nominated by Chief Boiler Inspector, Bihar - Secretary

3. Shri Murli Bhushan Sinha, Addl. General Manager M/s Kanti Bijlee - Member
Utpadan Nigam limited, Kanti, Muzaffarpur

4. Shri Rajiv Kumar Ghosh, Senior power and utility Manager TPS, M/s - Member
Indian Oil Corporation limited Barauni Refinery, Begusarai

5. Shri Alok Anand, Deputy General Manager (M.E) M/s NTPC Barh, Patna - Member
6. Shri Himanshu Chaturvedi, AGM (Commissioning) - Member

M/s Navinagar Power Generating Co. Pvt. Ltd. Shivanpur,
Post-Ankorha, Navinagar, District-Auragabad

7. Shri Manish Kumar, Senior Manager(O & M) M/s NTPC Ltd. - Member
Kahalgaon, District- Bhagalpur

2. The time period of all members excluding Ex-officiomember will be of three years
from the date of notification.

3. The earlier notifications issued by Govt. of Bihar in this regards stands superseded

(No-01/B-102/2008-5682)
By order of the Governor of Bihar,
K. SANTHIL KUMAR,
Special Secretary,
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